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Phone: 0141-4068311, e-mail: ro.jaipursouth@gmail.com

No. RPCB/ROJP/S/Legal-60/ /795« Date: 15.01.2025

The Registrar,
Hon’ble NGT,
Central Zone Bench,
Bhopal.

Sub:- Progress of the Joint committee constituted by Hon'ble NGT,
Central Zone Bench, Bhopal in matter of OA No.221/2024 (CZ)
“Kamlesh Raj Vs. Union of India & Ors.

Ref:- Hon’ble NGT order dated 25.09.2024.
Sir,
With reference to above subject matter, please find enclosed joint

committee report for kind perusal.

Yours sincerely,

I el

Nodal officer cum
Regional Officer
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REPORT OF JOINT COMMITTEE CONSTITUTED IN O.A.

NO.

221/2024 (Cz) IN THE MATTER OF KAMLESH

ROJV/S STATE OF RAJASTHAN& OTHERS ORDER DATED

25.09.2024 PASSED BY HONfBLE TRIBUNAL

ii.

iid.

iv.

That Hon’ble National Green Tribunal has
been pleased to. passed order dated
25.09.2024 and constituted a joint committee
consisting:-
One representative from the department
of Water Resources.
One representative from Collector Dudu.
One representative from Collector
Jaipur.
One Representative from Rajasthan State
Pollution Control Board.
Hon’ble Tribunal directed the aforesaid
committee tolvisit the place and submit the
factual and action taken report within in

six week.The State Pollution Control Board

@)
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will be a nodal agency for coordination and
logistic support.
Thatin pursuance to order dated
25.09.2024District CollectorDudu and
JaipurappointedSub-Divisional
Officer,Mozamabad, Water Resources
Departmentappointed Superintending
EngineerandState Pollution Control Board
appointed Regional Officer, Jaipur (South).A
copy of the orders are submitted herewith
and marked as Annexure-l.
That, thereafter,a meeting was conducted on
09.12.2024 by SDM Mozamabad for discussion
the matter and it was decided that a joint
inspection should be held by the joint
committee on 11.12.2024 and concern
departmentsas under: -

Sub-Divisional Officer,

Mozamabad. (nominated by the District

Collector, Dudu and District Collector

Jaipur) .
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ii. Tehsildar, Dudu.

ida . Regional Officer, Rajasthan State
Pollution Control Board, Jaipur (South).

iv. AssistantEngineer, Water Resources
Department, Dudu.

In pursuance to aforesaid decision, a
joint inspection was held on 11.12.2024.
Prior to aforesaid Jjoint inspection proper
acknowledgement/information has been given
to the applicant Sh.KamleshRojthrough Mobile
conversation.It is further submitted that,
thereafter,a Jjoint inspection was carried
outand illegal encroachmentswereobserved at
some places.The committee has also directed
to  concerning Tehsildar and Watér
ResourcesDepartment o identify all
encroachment in the Kalakh Feederand submit
action taken report. The committee also took
photograph of the site inspection which are
annexed along with joint inspection report.
A copy of the joint inspection report dated

g4 L
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11.12.2024 along with Photograph is
submitted herewith and marked as Annexure-2.
4. That a letter written to concerning
Departments on 10.12.2024 to submit factual
and action taken report which 1is awaited.
Copy ofletter dated 10.12.2024 1is submitted 
herewith and marked as Annexure-3.
Report 1is being submitted for kind perusal

of Hon’'ble Tribunal.

(Balbir Singh) (D.K. rwal)
Sub-Divisional Officer, Water Resourges Circle,
Mozamabad Jaipur

(Neeraj Sharma)
(Regional Officer)
R.S.P.C.B., Jaipur (South)
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004

Phone : 0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in
‘ Helpline No. : 0141-2716877

No. F.10 (655) RPCB/Legal/NGT/2024/ &M} = UY  Date: 2310 24

Regional Officer,

Rajasthan State Pollution Control Board,
Jaipur (South)

Email: - ro. jaipursouth @gmail.com

Subject - Regarding Hon’ble National Green Tribunal, Bhopal order dated 25.09.2024 passed in Original
Application No. 221/2024 (CZ), Kamlesh Raj V/s Union of India & Ors.

Sir,
‘ With reference to above subject matter, it is to inform that the Hon’ble NGT has passed an
order dated 25.09.2024 and directed inter-alia as follow:-

6. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of:-
(i) One Representative from the. Department of Water Resources, through the Chief
Engineer, Indira Gandhi Nahar, Mandal Office, Jaipur (Rajasthan)
(ii) One Representative from the Collector, Dudu, (Rajasthan) and President
Environmental Committee,
(iii) One Representative from the District Collector, Jaipur, (Rajasthan)
(iv) One Representative from the Rajasthan State Pollution Control Board,
7. The Carﬁmittee is directed to visit the place and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for
coordination and logistic support.

In light of above Tribunal order, you are hereby nominated as member of the committee as
well as Nodal Officer on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT dated
25.09.2024. Copy of Hon’ble NGT order dated 25.09.2024 is being enclosed for ready reference.

Enclosed-As above
(Vijai N.)

Member Secretary QL

Copy to following for Information and for further necessary action —
1. District Collector, Jaipur , Rajasthan
District Collector, Dudu , Rajasthan
Chief Engineer , Department of Water Resources , Indira Gandhi Nahar Mandal office, Jaipur

Slgnature alid
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OFFICE ORDER

Hon'ble NGT vide order dated 25.09.2024 in OA no.221/202-

State of Rajasthan & Ors. has directed as under:
We deem it just and proper to call a report on the i
Original application, from a joint Committee consisting of.-

/. One representative from the Department of Water Res«:

Engineer, Indira Gandhi Nahar, Mandal Office, Jaipur (4
ii. One representative from the Collector, Dudu, (Raj::
Environmental Committee,
iti. One representative from the District Collector, Jaipur i
iv. One representative from the Rajasthan Pollution Contr:

In this context. Superintending Engineer, Water Resourcc:
No. 9414375703 & mail address- sejpr.wr@rajasthan.go
as representative of Water Resources Department, -
Committee.
Next Date of Listing: 13.11.2024
Encl — As above
(Yo
Addl. Ci:
Water R

No. K25 (112 YCEWR/SE (W) OA No.221/2024/ '2,,‘9‘ 0“"

Copy to following for information & needful action pleas

Member Secretary, Rajasthan State Pollution Cor
District Collector, Jaipur, Rajasthan

District Collector, Dudu, Rajasthan ;.
Additional Chief Engineer, Water Resources%&éi&_
Superintending Engineer, Water Resources %&J
Regional Officer, Rajasthan State Pg] jon Qo

T Rl

7). Kamlesh Raj Vs.

rin issue in present

e, through the Chief
asthan)
tan) and President

wsthan)
ward.

rele, Jaipur (Mobile
‘s herehy nominated
sthan in the Joint

Lums - Mittal)
nginevr (HQ & IT)
rees Department,

han Jaipur

date @

“itolrozy
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Picture 1: Kalakh Feeder Annantpura & Akheypura.




Wednesday, December 11, 2024
A:20:31 PM GMT+05:30

National Highway 48 Sawarda Jaipur
Division Rajasthan

26°73’N 75°31°E

312.8m Altitude

Tuesday, December 10, 2024
3:45:40 PM GMT+05:30
National Highway 48 Sawarda Jaipur
Division Rajasthan 3
26°73N 75°230’E

SOy
Picture 2: Kalakh Feeder Sawarda.
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Wednesday, December 131, 2024
12031 PM GMT+05:30

National Hishwav 48 Sawarda Jaipui’
Division Rajasthan

26° 73N I5°31°E

312.8m Altitude
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Wednesday, December 11, 20249

1:20:57 PM GMT+05:30

Na‘tipha'l*Highway 48 Sawarda Jaipur } Y © <.
Division Rajasthan T e e
‘26°74 N 75°31’E

307. 4m Altltude

Picture 3: Kalakh Feeder National Highway Sawarda.




Tuesday, December 10, 2024
3:45:40 PM GIMT»+05:30
National Higshway 48 Sawarda Jalpur
Division Rajasthanm

26°73'N 75°30’E

322 . 1m Altitude

R e

Tuesday, December 10, 20249
3:54:13 PM GMT+05:30
National Highway 48 Sawarda Jaipur
Division Rajastbhan

26° 73 N 75°30’E

310.5m Altitude

Picture 4: Kalakh Feeder Back side of Magnetic Rocks Pvt. Ltd, Sawarda.
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Picture 5: Kalakh Feeder Gudha Saipura.




Wednesday, December 11, 2024
2:23:03 PM GMT+05:30

Golden Quadrilateral Jaipur Division
Rajasthan

26°67N 75°21E

296.7m Altitude

Wednesday, December 11, 2024
2:33:46 PM GMT+05:30
Bhojpur'Road Jaipur Division
Rajasthan

26°67’N 75°22°E

220.1m Altitude
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Picture 6: Nallah from Gangasagar Dam Near Grew Energy Pvt. Ltd. Bhojpur Road & NHAL
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Picture 7: Grew Energy Pvt. Ltd., Kh. No. 1657, Bhojpur Road.
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